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13,05.20%3
o : National Lok Adala
Rajasthan High Court Legal Services Committee
Rajasthan High Court, Jodhpur

(Email: frsrsisalod@gmall,com, Phone: 0291-28%8047)

NOTICE
NATIONAL LOK ADALAT - 13.05.20123
Diater 1 7.04 2023

It iz Imﬂﬁc-_d tor information 1o all concerned that ms per the: guidelines of
- NALSA & RELSA, Second National Lok Adalat of (he year 2023 is scheduled 1o be
organized on 13.05.2023 (Second Saturday) st Hon'ble: Rajasthun High Court n
Jodhpur in which followiig category of cases will be taken upt -
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Criminal  Appeals/Revisions Writ petitions reluted 10 section 138 NI
Actlriminal Mise, Petitions ws 482 Crpe

. Cases related o Matrimonial disputes {Except Divorce) Maintenance!

Custody! Bomestic Vialence el

Matters related to Criminal Cempoundable Cases (Criminal  Appeats,
Criminal Revision Petitions, Writ Petitions & Criminal Misc. Petitions urs
B CrPC)

Civil Misc. Appeals related to MAC cases

Special Appeals (Writ)
Special Appeals (Civily
Civil Revision Petitions
Civil Review Petitions
second Appeals

Civil Mise. Appeals
- Civil Misc. Writ Petition (arising out of the order of the subordiniate ol
~Other Civil Mise. Writ Petition (Special focus will be given o petitions

older tham 05 vears)

- Civil* Service Writ Petitions tMatters' related to transfer, pension, refiral

benefits, recovery, cOMmpassonate appaintment onby) A
Civil First Appeal (Special focus will be given to appeals older than 03
years) '

Execution First Appeal

Execution Second Appeal

Testamentary Cases
Other Civil Compoundable Cases
Lases related 1o Revenue disputes

If any party/advocate(s) are interested in placing histher malter -_u_f 'ahi:.-.;q.f_.
mentioned categories of cases, in the aforesaid National Lok Adalat then hefshe may
immediately ‘apply with the complete details of the case(s) to the office of the

Undetsigned. R

By Order, _of
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(Ajee] Khan)
Secretary, 3
Rajasthan High Court Legal Sehf}:ﬁﬁ:ﬂ'ﬁpnihﬁﬁeg} A
Jodhpur <




